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Violation of Rules

2683. KUNWAR SARVARAJ SINGH : Wili the
PRIME MINISTER be pleased to state

(a) whether the memorials of Mahatma Gandhi, Pt.
Nehru and other Prime Ministers are governed by any
Parliamentary Act and rules made thereunder. and

(b) it so, whether any violation of the governing
statue has been brought to the notice of the Government?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) Rajghat, the

Samadhi of Mahatma Gandhi is governed by the Rajghat -
Samadhi Act, 1951. No such Act has been passed by

the Parliament in respect of samadhi of Pt. Nehru or
any other Prime Minister located in Delhi.

(b) No. Sir.

Generation of Power

2684. SHRI ISWAR PRASANNA HAZARIKA : Will
the PRIME MINISTER be pleased to state :

(a) the addition to the power generation capacity
achieved during 1994-95 and 1995-96;

(b) whether each new power generation unit
included during the period was declared to be in
commercial operation;

(c) if so, the effective dates of commercial operation -

of each such unit together with dates of commissioning;

(d) whether the total capacity commissioned ‘dr only
capacuty declared commercial is taken as denominator
in determining the Plant Load Factor for the ccuntry as
a whole; and’

(e) if so, the details thereof? o
THE MINISTER OF STATE IN THE MINISTRY OF
POWER (DR. S. VENUGOPALACHARI) (a) to (e)

Information is being collected and will be' 'laid on the
Table of the House,

[Translation]

PR YI

Drought in Madhya Pradoch

2685. DR. LAXMINARAYAN PANDEY : Will the
Minister of RURAL AREAS AND EMPLOYMENY be
pleased to state :

(a) whether the Chhamsgarh region of Madhya
Pradesh was hit by a severe drought

(b) i .80, whether. mousands of. peopla magfaxed
from the villages due to this seyere drought and - many
deaths were also reported, and: - "

(c) it'so, the details 6f assistarce provided orvactlonf

taken by the Government in this regard?
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THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI
CHANDRADEO PRASAD VARMA) : (a) Accoring to the
information received from the Government of Madhya
Pradesh, 25 Tehsils in 7 districts are atfected by drought
conditions in varying degree in the State. The districts
affected in Chhattisgarh region include Raipur, Durg,
Rajnandgaon and Ragarh.

(b) The State Government has not reported any
migration of persons or death due to drought conditions.

(c) The State Government is undertaking various
measuyres to tackle the situation including gearing up
labour intenstive works, distribution of seeds for sowing
Rabi crops, suspension of recovery of Government
Cooperative dues and land revenues. Government of
India have released an amount ot Rs. 38.31 crores
during 1996-97 as Central share of Calamity Reliet
Fund to Government of Madhya Pradesh for relief and
rehabilitation measures in the wake of natural calamities
including drought.

Works in Barellly

2686. SHRI SANTOSH KUMAR GANGWAR : Will
the PRIME MINISTER be pleased to state :

(a) the names of the works being carried out in
Bareilly-Counter Magnet City for development under
the National Capital Region; and

(b) the number of works undertaken during the last
five years?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF. STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) Bareilly town
has been identified as one of the Counter Magnet
outside the National Capital Region as per Regional
Plan-2001. Normally, the development programmes in
Counter Magnet towns are taken up by the State
Governments through their agencies which are
supplemented by the schemes taken up ‘through the
Development Fund financed jointly by the NCR Plannmg '
Board and the. State Government.

(b) The works being undertaken through the
Development Fund are :-

(u) ‘rfansport Nagar (Shamahan Road)
(n) Rampur Road Restdemaal Scheme.

[English]
MPLADS - Interest Accrues

2687. SHRI DWARAKA NATH DAS : Will the
Minister of -PLANNING AND PROGRAMME
IMPLEMENTATION bé pleased to etate ;' -

(a) whether the Government are aware iﬁ’al
interést accrued on MPLAD Fund remains idte with the
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respective Deputy Commissioners of the districts for a
long time;

(b) whether the Government propose to take back
the atoresaid interest;

(c) if so, whether the scheme of works should be
recommended by the respective MPs on whose fund
such interest has been accrued; and

(d) if so, the guidelines framed in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
to (d) The issue of utilisation of interest accrued on

MPLADS funds is under consideration of the
Government.

[ fré nslation]
Production of Diesel and Kerosene

© 2688. SHRI RAJKESHAR SINGH : Will the PRIME
MINISTER be pleased to state :

(a) the production of Diesel and Kerosene during
1995 and 1996; and

(b) the demand and supply of diesel and kerosene,
State-wise during the abave period?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) The details of production of Diesel and Kerosene in
the calender years 1995 and 1996 are given below :

(Qty. in MMT)
1995(Prov.) 1996(Prov.)
SKO 5.32 5.97
HSD 20.36 21.66

)

(b) Digsel .is not an allocated proouct and the
supplies are made to meet the full market demand.
Kerosene is an allocated product and the releases are
made:-in line with the allocation. State-wise details of
allocation V/s. Releases, of SKO and sale of HSD during
1994-95 and 1995- 96 are given at' attached
statement | and mo

© S o

" Statement-|

State-wise SKO/HSD Sa/es Dur/ng 1994- 95

(Figs. in TMT)

State. . T HSD, ... SKO
1 2 3

Chandigarh S 43.8. 17.9

Delhi 924.8 ©241.2

PHALGUNA 21,

1918 (Saka) to Questions 86
1 2 3
Haryana 1220.1 157.6
Himachal Pradesh 148.1 38.8
Jammu & Kashmir 201.7 106.1
Punjab 1599.1 335.0
Rajasthan 1778.8 306.6
Uttar Pradesh 3642.6 1025.4
Total 9559.0 2228.6
Assam 349.4 256.5
Arunachal Pradesh 54.8 12.7
Manipur 215 22.3
Meghalaya 78.5 16.4
Mizoram 171 6.4
Nagaland 24.9 11.2
Tripura 31.8 22.3:
Sikkim 149 11.9
Bihar 1457.3 568.7
Orissa 578.9 197 .1
West Bengal 1521.1 ©763.2
Andaman 39.9 4.8
Total 4190.1 1873.5
Maharashtra 3193.6 1614.2
Gujarat 1927.3 807.8
Madhya Pradesh 1662.8 447.3"
Goa 164.8 29.2
Daman 7.4 1.5
Dadra. & Nagar Haveli 22.9 ' 3.1
Diu R Y A 1.4
Total 6980.5 2804.5
Tamil Nadu 24471 666.6
Kerala 1056.8 272.4
Pondicherry Cor 82.2 . 14.6
Karnataka 1516.1 461.5
Andhra Pradesh 24149 §99.3
Total ‘ 7517.1 1 2014.4
All India Total 28246.7 8921.0

The kerosene sale as shown..above. incluydes.
released through PDS and to special category
customers.

Al above hgures are provisional and as per IPR.



